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Dated 2l't May 2020

ER

WHEREAS, Ministry recognizes that many organizations, operatingcommunity Radio Stations, ha; their Grant of permission Agreements(GoPAs) expired or expiring in the comirrg- mlnth, and could not get theirGOPAs renewed due to the ongoing pand.-i. of covlD-lg (novel coronaVirus).

2' WHEREAS, community Radio Stations can play very important role indissemination of information at the grass-roots level, especially in suchemergencies' Therefore, GoPAs of such organizations, who,s existing GopAshave expired or shall expire up to 30.o6.2oio,is renewed for an interim periodup to 3l ' 1 0'2020 on the same terms and conditions as agreed upon in the lastGOPA document signed with the Ministry. The interim period of renewal will beincluded in the full term of renewal period, as and *h.n the requests of suchorganizations are processed on regulai basis.
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All operational community Radio stations.


